[LIST OF CASES WHERE CASE MANAGEMENT HEARING WAS HELD DURING THE MONTH OF SEPTEMBER 2026

DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAMEDATE OF CASE MANAGEMENT HEARING
ROOM REGISTRA VS RESPONDENT
TION NAME FRAMING LISTING OFAFFIDAVI AFFIDAVI WRITTEN ORAL  OTHER

THE WITNESSES T OFT OFARGUMEN ARGUME STAGES/H
ISSUES EVIDENCE WITNESSETS NTS EARING
S DATE

o JABOLISHED COURT OF MS./CENTRAL [NIL
[NEELOFER ABIDA PERVEEN|
IDISTRICT JUDGE|
((COMMERCIAL COURT)-01
1 [SH. RAJESH KUMAR GOEL,CENTRAL [306 ICS (COMM) [811/2026 [17.07.2026 [M/S BAISHAKHI02.09.202611.09.2026 [11.09.2026 [16.09.2026 [26.09.2026 [29.09.20
[DISTRICT JUDGE RAM GIRDHAR]| 26
I((COMMERCIAL COURT) LAL PVT LTD V§
l0o1(Renumbered as CC-01, IM/S NAVKAR|
Iw.e. 14.09.2026) IMETAL
1306 ICS (COMM) [1044/2025 [24.09.2025 [LEGEND 03.09.2026(15.09.2026 15.09.2026 [16.09.2026 [30.11.2026 [04.12.202
POLYFOAMS PVT] 131.10.2026 131.10.2026 [to 6
LTD VS NOBLE 17.10.2026
I[ENTERPRISES
02.11.2026
fto
21.11.2026
1306 ICS (COMM) [621/2026 [01.06.2026 R V SOLUTIONS(05.09.2026[19.09.2026 19.09.2026 [23.09.2026/03.10.2026 (05.10.202
PVT LTD VS 6
WJINTENDRA
ISUNDAR SINGH
1306 ICS (COMM) (831/2026 [22.07.2026 [BANK OF BARODA[14.09.2026(30.09.2026 130.09.2026(05.10.2026 [17.10.2026 [22.10.202
[VS ROHTAS 6
1306 ICS (COMM) [833/2026 [22.07.2026 YOGINDER KUMAR}17.09.2026 [30.09.2026 130.09.2026/08.10.2026[19.10.2026 [21.10.202
WJAIN VS C AND Bj 6
IMASSCON PVT LTD
1306 ICS (COMM) [118/2026 [28.01.2026 [VIKRAM SINGH VS[17.09.2026 [30.09.2026 130.09.2026(10.10.2026 [21.11.2026 [27.11.202
ISPG CONSUMER| 24.10.2026 124.10.2026 |03.11.2026 6
[PRODUCTS PV
LTD
1306 ICS(COMM) [352/2026 [23.03.2026 [KAPIL GUPTA VS}25.09.2026(17.10.2026 17.10.2026 |04.11.2026 [16.11.2026 [18.11.202
KALSARAM 6
1306 ICS (COMM) [185/2026 [11.02.2026 [RAMESH RATHI VSj25.09.2026/09.10.2026 109.10.2026 [13.10.2026 [24.10.2026 [29.10.202
KRISHAN GUPTA 6
1306 ICS (COMM) [251/2026 [26.02.2026 POONAM 28.09.2026/09.10.2026 109.10.2026[17.10.2026 [31.10.2026 [02.11.202
IRATHORE VS AMIT| 6
JAIN
1306 ICS (COMM) [969/2026 [17.08.2026 |ASHWANI KUMAR|28.09.2026/09.10.2026 109.10.2026 [15.10.2026 [31.10.2026 (03.11.202
IGUPTA VS MAA| 6
IBHAGWATI TOWEL|
HOUSE
1306 ICS (COMM) [777/2026 [11.07.2026 [CANARA BANK VSj30.09.2026[17.10.2026 17.10.2026 [23.10.2026 [31.10.2026 (05.11.202
JAPNEET SINGH 6
|2 [SH. LOKESH KUMAR/SH/CENTRAL [304 RECOVERY [CS 14.08.2026 |[SAVITA JAIN V/S[17.09.2026 [PE- 15.10.2026 ANDBEFORE [BEFORE [NA INA INA
IANIL KUMAR SISODIA| [EXTENSIO (COMM)96 IMCD [DE-14.11.2026 IPE- IDE-
IDISTRICT JUDGE| IN  BLOCK| 3/2026 15.10.2026 (14.11.2026
I((COMMERCIAL COURT) THC
(Renumbered as CC-02, w.e.f| IDELHI
14.09.2026)




DISTRICT COURT CASETYPE CASENO. DATE OFPE NER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM REGISTRA VS RESPONDENT

1304 [RECOVERY [CS 18.05.2026 |JAMNA DASS AND17.09.2026 PE- 13.11.2026 ANDBEFORE BEFORE [NA INA INA
[EXTENSIO (COMM)56 IANON FOOD 14.11.2026, DE-PE- IDE-

IN  BLOCK| 2/2026 [10.12.2026 AND}13.11.2026 [10.12.2026

THC 11.12.2026 IAND IAND

[DELHI 14.11.2026 [11.12.2026

1304 RECOVERY [CS 24.01.2026 [SUKH STEEL PVT|23.09.2026PE- 19.11.2026 ANDBEFORE [BEFORE [NA INA INA
[EXTENSIO (COMM)93 LTD V/S M/S KALE| 20.11.2026 DE-PE- IDE-

IN  BLOCK| /2026 [PALE TRADERS 17.12.2026 AND[19.11.2026 [17.12.2026

[THC 18.12.2026 IAND IAND

IDELHI 20.11.2026 [18.12.2026

Boa IRECOVERY [CS [25.03.2026 [SHIV TEXTILE V/S|23.09.2026[PE- 19.11.2026 ANDBEFORE |BEFORE |NA INA INA
[EXTENSIO (COMM)36 IGEM NEXT| 20.11.2026 DE-PE- IDE-

[N BLOCK| 7/2026 ICLOTHING 21.12.2026 AND[19.11.2026 [21.12.2026

[THC 22.12.2026 IAND IAND

IDELHI 20.11.2026 [22.12.2026

04 IRECOVERY [CS [16.04.2026 |[SATISH KR BHASIN|24.09.2026PE- 09.10.2026 ANDBEFORE |[BEFORE [NA INA INA
[EXTENSIO (COMM)44 v/s RADHEY] 12.10.2026 DE-PE- [DE-

[N BLOCK| 9/2026 ISHYAM JAISWAL 04.11.2026 AND(09.10.2026 (04.11.2026

[THC 06.11.2026 IAND IAND

IDELHI [12.10.2026 |06.11.2026

04 [RECOVERY [CS 05.02.2026 ADIDAS  AG  V/S29.09.2026PE- 07.12.2026 ANDBEFORE [BEFORE [NA INA INA
[EXTENSIO (COMM)16 IGAGAN SACHDEVA 08.12.2026 DE-PE- IDE-

[N BLOCK| 2/2026 11.01.2027 AND(07.12.2026 [11.01.2027

THC 12.01.2027 IAND IAND

[DELHI 08.12.2026 [12.01.2027

I3 [SH. ANIL KUMARICENTRAL |NIL
ISISODIA/SH. MANO/J|
[IKUMAR DISTRICT JUDGE
(COMMERCIAL COURT)-3
(Renumbered as CC-03, w.e|
14.09.2026)

4 [SH. SUNIL CHOUDHARY, [CENTRAL jio ICS ICS 05-01-2026 [SPONTANEOUS 03.09.2026/PE-29.09.2026, 120.09.2026(13.10.2026 [NIL INIL INA
[DISTRICT JUDGE| (COMM)/13/2[(COMM)/1 ICOMMUNICATION DE
ICOMMERCIAL COURT-04| 1026 3/2026 [VS. SH. NANGLI] 13.10.2026
[TIS HAZRI COURT CENTRAL INFOTECH
IDELHI
((Renumbered as CC-04, w.e|
14.09.2026)

I5 [MS. REKHA, DISTRICT|ICENTRAL [302 ICS(COMM)  |401/2026 [06-04-2026{CANARA BANK VSj30.09.2026[11.10.2026 13.10.2026 (13.10.2026 [17.10.2026 [22.10..20 [NIL
WUDGE, COMMERCIAL INAGENDRA 26
ICOURT-05
((Renumbered as CC-05, w.e||
14.09.2026)

1302 ICS(COMM) [1344/2025 [19.12.2025 [PUNJAB NATIONAL{16.09.2026 [22.09.2026 25.09.2026[25.09.2026(28.09.2026 |03.10.202NIL
BANK VS MEHAK| 6
KHAJURIA

1302 ICS(COMM) [949/2025 [25.08.2025 M/S PREM COLOR[07.09.2026(14.09.2026 16.09.2026 (16.09.2026 [18.09.2026 [22.09.20 [NIL
ICHEM PVT. LTD. V§| 26
IMR. VINEY]
IAGGARWAL

1302 ICS(COMM) [352/2025 [28.03.2026 M/S ANANT10.09.2026(12.09.2026 17.09.2026 [19.09.2026 [17.09.2026 [19.09.202[NIL
IOVERSEAS PVT| 6
LTD. VS SOBHIT|
ISHARMA AND ORS|

6 [MS. SAVITRI/SH. RAMESH|CENTRAL [NIL
[KUMAR II DISTRICT JUDGE,|
ICOMMERCIAL COURT
(Renumbered as CC-06, w.e||
14.09.2026)




IABOLISHED COURT OF SH.,

DISTRICT

ICENTRAL

CASETYPE CASE NO.

DATE OFPE
REGISTRA VS RESPONDENT

NER NAMEDATE OF CASE MANAGEMENT HEARING

[ANIL ANTIL, DISTRICT]|
WUDGE, COMMERCIAL
ICOURT
ISH. AJAY PANDEY,CENTRAL |NIL
IDISTRICT JUDGE,
ICOMMERCIAL COURT
((Renumbered as CC-07, w.e|
14.09.2026)
ISH. POORAN CHAND/SH.CENTRAL [309 ICS (COMM) (CS 08-07-2026MS BANSAL GLASS[01.09.2026 [PE: 16.09.2026 [Plaintiff to-
[MUKESH KUMAR, DISTRICT]| (COMM)/7 PVT LTD| fill all his
WUDGE, COMMERCIAL 63/2026 [THROUGH ITS| levidence b,
ICOURT IDIRECTOR ay off
((Renumbered as CC-08, w.e|| DEVANSH BANSAIL] affidavit
14.09.2026) [Vs DEEPAK GUPTA| from the
IPROP OF STARK| date of|
INTDITQTRIEQ %)
1309 ICS (COMM) [CS [22-04-2026Matri Jewellers Prop01.09.2026 [PE: 15.09.2026 [Plaintiff to-
(COMM)/4 Uttam Pandit Vg ffill all his|
[72/2026 ISahu Jewell levidence b;
Partnership ~ Firm| ay of|
fthrough Partners laffidavit
from  the|
date of]
%)
1309 ICS (COMM) [CS [16-02-2026 [PUNJABI-CHAAP  (03.09.2026[LC Appointed [Parties  to-
(COMM)/1 ICORNER PRIVATE| file list of]
95/2026 LIMITED Vs witnesses
[PUNJABIS CHAAP| as pe!
ICORNER Order 16|
[Rule 1 CPC,|
iif any,|
s
09 ICS (COMM) [CS 17-02-2026 M/s CAXTON[08.09.2026|PE: 19.09.2026 [Plaintiff to-
(COMM)/2 IPRESS (P) LTD Vs fill all his|
06/2026 IM/s SURE SALES| levidence b;
IAUTOMATION ay off
PRIVATE LIMITED affidavit
1309 ICS (COMM) (CS 02-12-2025 |Sh  Sanjeev Kumaro9.09.2026[PE: 07.10.2026 [Plaintiff to-
(COMM)/1 iGoel Vs Municipall fill all his|
274/2025 ICorporation of Delhi levidence b;
ay off
laffidavit
1309 ICS (COMM) [CS 18-03-2026 [RAJ KUMAR GOEL}12.10.2026 [PE: 12.10.2026 [Plaintiff to|
(COMM)/3 [Vs MUNICIPAL fill all his
32/2026 ICORPORATION OF levidence b;
DELHI ay o]
laffidavit
1309 ICS (COMM) [CS 29-05-2026MS SHREH14.09.2026 [PE:08.10.2026 [Plaintiff to|
(COMM)/6 [VAISHNO fill all his|
09/2026 [TRADING CO Vs MS| levidence b,
INITISH CLOTH]| ay off
HOUSE laffidavit
09 ICS (COMM) [CS 0-01-2026 [VISHAL VADEHRA14.09.2026 [PE:14.10.2026 [Plaintiff to
(COMM)/1 Vs MUNICIPAL fill all his
31/2026 ICORPORATION OF| levidence b,
IDELHI ay off
laffidavit
1309 ICS (COMM) [CS 10-07-2025 MBD  ALCHEMIE[14.09.2026 [PE:10.10.2026 |As per
(COMM)/7 PVT LTD Vs ST| order, list|
84/2025 JOHN CENTRAL the mattes
for PE and
payment of|
lcost
1309 ICS (COMM) [CS [11-04-2026 M/s Adityal16.09.2026 [PE:15.10.2026 Plaintiff to|
(COMM)/4 (Construction fill all his|
39/2026 (Company Vs M/ levidence b;
Delhi Jal Board ay off
laffidavit
1309 ICS (COMM) (CS 04-06-2026|STATE  BANK  OF[17.09.2026 [PE: 27.10.2026 [Plaintiff to
(COMM)/6 INDIA Vs MR PREM| fill all his|
l47/2026 ISINGH levidence b,
ay off
affidavit
1309 ICS (COMM) [CS 19-12-2025 |AMIT KHANNA|17.09.2026 [PE:15.10.2026 |As per|
(COMM)/1 [Prop of M/ lorder,list
342/2025 ISaarthak Trading Co| fthe matte
Vs ARSHAD| ffor Ex-|
ISIDDIQUI Prop. off parte PE
M/s  Zam = Zam|

(Collection




DISTRICT COURT

ROOM

CASETYPE CASENO. DATE OFPETITIONER NAMEDATE OF CASE MANAGEMENT HEARING

REGISTRA

VS RESPONDENT

R OF M/

QLT AT TNIT

1309 ICS (COMM) [CS 109-04-2026MITTAL SAREES V§26.09.2026 IAs per]
(COMM)/4 IDRAUPADI order,
25/2026 ISELECTIONS AND| matter s
IORS referred tol
[Mediation
Centre
1309 ICS (COMM) [CS 22-05-2026|[SPONTANEOUS 28.09.2026|PE:29.10.2026 [Plaintiff
(COMM)/5 ICOMMUNICATION as filed|
90/2026 PVT. LTD Vi levidence
[VINITA GUPTA laffidavit.
[List for PE.
0 [SH. LAL SINGH, DISTRICTICENTRAL Wo1 ICS COMM 1365/26 25-03-2026M/S ADITYA[]23-09-
WUDGE, COMMERCIAL ICONSTRUCTION  [2026
ICOURT ICO. VS DELHI JAL
((Renumbered as CC-09, w.e|| IBOARD
14.09.2026)
ICS COMM 90/26 24-01-2026 NEERAJ GUPTA VS§j23-09-
ICHAWLA 2026
[FOOTWEAR
ICS COMM 1326/25 13-12-2025 [PRASHANT 21-09-2026
ISHARMA VS DELH]|
JAL BOARD
1o (SH. NARESH KUMARICENTRAL 4402 (Civil ICS(COMM)|[03.02.2025 [SURYA ~ ROSHINIYES
IMALHOTRA/SH.  RAKESH] /153/2025 LTD. VS ASHOK|
IPANDIT, DISTRICT JUDGE, KUMAR
ICOMMERCIAL COURT
((Renumbered as CC-10, w.e|
14.09.2026)
o2 (Civil ICS(COMM)(06.09.2018 [CHIRANJEEVI [YES
/1229/202 I[ELECTRICALS VS|
o I[ETA ENGINEERING|
o2 (Civil ICS(COMM)[09.06.2026 CANARA BANK VSYES
/690/2026 IGHANSHYAM DASS|
1 [MS. MANJUSHAWEST lcs ICS 14-03-2026[BINDRA  [02-09-2026 INil INil INil INil INil INil
IWADHWA/SH, ASHUTOSH]| (COMM)/257 BAN V|
IKUMAR, , DISTRICT JUDGE| 2026 IDIMPLE
((COMMERCIAL COURT)-01
S ICS 16-12-2025 [Reliance 7-09-2026 [Nil INil INil INil INil INil
(COMM)/102 [Projects
/2025 land
[Property
[Manageme
Int Services|
ILtd Vs|
IADTLL
les ICS [24-04-2026[VINTAGE [17-09-2026 INil INil INil INil INil INil
(COMM)/407 ICREDIT
2026 IAND
ILEASING
[PVT LTD Vs
IAmit
[Kumar an
A
lcs ICS [11-02-2026 [Amit 26-09-2026 INil INil INil INil INil INil
(COMM)/149 [Kumar
2026 IGoyal
[Proprietor
lof M/s Amit|
Plastic V|
ICharanpaad|
1.
lcs ICS 16-01-2026 [M/S  KCTJ]28-09-2026 INil INil INil INil INil INil
(COMM)/67/ [TRADING
2026 (P) LTD Vs
IDEV
IBANERJEE
IPROPRIET
OR  M/§
DD AT
S ICS [19-09-2025|UNION 29-09-2026 [Nil INil INil INil INil INil
(COMM)/796 BANK OF
2025 INDIA Vg
ISHALINI
ISHARMA
IPROPRIET




DISTRICT COURT CASETYPE CASENO. DATE OFPE NER NAMEDATE OF CASE MANAGEMENT HEARING

L ROOM REGISTRA Vi RESPONDENT

12 [MS. RAJ RANI GUPTA, ST ICS COMM [899/2024 [16.10.2024 [VIHAAN [17.09.2026 23.10.26  [23.10.26 23.10.26 |- = |-
[DISTRICT JUDGE| IBOARD P|
I((COMMERCIAL COURT) ILTD \E
[NIKUNJ
[WOODS P
ILTD

ICS COMM [315/2025 [21.04.2025 PUNJAB  [19.09.2026 16.11.26 16.11.26 16.11.26 - - |-
IAND
ISINDH
BANK VS
IANIL
[THAKUR

[CSCOMM [832/2024  [24.09.2002[HAIR [22.09.2026 06.11.26 6.11.26 6.11.26
A IMASTER

ISALON P
ILTD VS|
ISHIVANT
IARORA

ICS COMM [1048/2025 [22.12.2025 [NEWOW  [23.09.2026 02.11.26  |02.11.26 02.11.26
INDIA P
ILTD VS|
[NAYAN
IKESHARW
IANT

13 [SH. RAGHUBIR  SINGHWEST INIL
IDISTRICT JUDGH
((COMMERCIAL COURT)-03

14 [SH. HARISH KUMAR, [WEST INIL
IDISTRICT JUDGH
((COMMERCIAL-04)

15 [SH. RAJ KUMAR TRIPATHIWEST NIL
IDISTRICT JUDGH
((COMMERCIAL COURT)

16 [MS. NEELOFER  ABIDAWEST INIL
IPERVEEN, DISTRICT JUDGE|
((COMMERCIAL COURT)

17 (SH. ANIL ANTIL, DISTRICTINEW L ICS (COMM. [802/2025 [17.10.2025 [Primus Super28.09.2026[NOT FILED INOT INOT IDATE NOTDATE [DATE NOT|
WUDGE (COMMERCIALDELHI ISpeciality  Hospitall [FILED [FILED IGIVEN INOT IGIVEN
ICOURT)-01 [Unit of Delhil IGIVEN

[Hospital Society Vs,
IDr Alokit Gulati

h8|SH. MANOJ  KUMAR-IJNEW ks [CS—COMM [851/ 2025 [10.11.2025 |MS C G LOGISTICS30.09.2026[WITHIN ONEWITHIN _[NOT [DATE NOT|DATE _ |MISC.
[IDISTRICT JUDGE,DELHI [PVT LTD| EEK IONE [FILED IGIVEN INOT IAPPREAN
ICOMMERCIAL COURT [THROUGH ITS EEK IGIVEN |CE

[DIRECTOR RAJESH]| 14.10.2026
IDUBEY Vs MS
IALLIANCE
AIR  AVIATION|
I arren

9 [MS. DEEPALI SHARMA,NEW INIL

IDISTRICT JUDGEDELHI

((COMMERCIAL COURT)-03

20[SH. RAKESH PANDIT |SOUTH 12, New(Civil Suit ICS (Comm)?27.11.2025 [KVG AGRO[24.09.2026[NIL INIL INIL INIL INIL INA
IDISTRICT ICourt No. IPRIVATE
WUDGE(COMMERCIAL [Block-I I536/2025 [LIMITED Vs SHIVA
ICOURT) [M ENTERPRISES
12, New(Civil Suit ICS 27.02.2026 Mark 24.09.2026[NIL INIL INIL INIL INIL INA
ICourt COMM) IShield Vs Mohamma
[Block-I [113/2026 id Awais
21 (SH. SAURABH|SOUTH 6, NewjCommercial [CS 06.04.2026 RAMKESH V8}21.09.2026 WITHIN 15 DAYSR8.10.2026}20.11.2026 | [30.11.202 |
IKULSHRESHTHA, DISTRICT]| ICourt COMM) [MUNICIPAL [FROM 21.09.2026
WUDGE, COMMERCIAL Block-I 184/2026 ICORPORATION O
ICOURT/ MS. ANURADHA| IDELHI
ISHUKLA BHARDWAJ,
IDISTRICT
WUDGE(COMMERCIAL
OITDTY




DISTRICT COURT

CASETYPE CASENO. DATE OFPETITIONER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM REGISTRA VS RESPONDENT
7, NewCommercial [CS 28.03.2025 |AKHTAR ALI Vs |46268 21/09/2026 toWithin  15016/11/2026NIL INIL 21.12.2026
JUDGE,| ICourt COMM)/1 ISALMA 131/10/2026 days lto
ICOMMERCIAL COURT/SH.,| [Block-1 58/2025 15/12/2026)
ISANDEEP YADAV
17, NewCommercial [CS 13.05.2024 [Thandi Ram Meena 46266 15/09/2026 toWithin  1522.10.2026 [NIL INIL 02.12.2026
ICourt COMM)/2 Vs l15/10/2026 days lto
Block-I 138/2024 INeeraj ~ Chaudhary| 30.11.2026
|And Anr
7, NewCommercial [CS 22.05.2026 [PACE CREATION [46273 5/10/2026 toWithin  15413/10/202 [NIL INIL [22.10.2026
ICourt COMM)/2 Vs ANAYA| l06/10/2026 days 6 tof
Block-I 189/2026 IPOLYCOATERS 14/10/202
7, NewCommercial [CS 22.01.2026 [Union Bank of India |46284 [13/10/2026 toWithin  1522/10/202 [NIL INIL 29.10.2026
ICourt COMM)/4 s Shivansh Singh l14/10/2026 days 6 T
[Block-I I5/2026 I23/10/202
16
7, New|Commercial [CS 22.01.2025 |AARK 46289 06/10/2026 toWithin  1501/11/2026[NIL INIL 27.11.2026
ICourt COMM)/4 IPHARMACEUTICAL) [27/10/2026 days lto
Block-I 13/2025 IS Vs LOUIS AND| I21/11/2026
ICLARK
IPHARMACEUTICAL)|
23 [SH. SUDESH KUMAR,SOUTH 29, NewCommercial [CS l10.12.2025 [M/S CHIMES22.09.2026/05.10.2026 F - + F [20.11.2026
IDISTRICT ICourt COMM.) IAVIATION PVT|
WUDGE(COMMERCIAL Block-IT 557/2025 ILTD. VS M/S THE
ICOURT) [NATIONAL
INSURANCE CO|
ILTD.
129, NewCommercial [CS 11.11.2025 |[SUMAN SINGHI24.09.2026/13.10.2026 F - F o [24.10.2026
ICourt COMM.) JAND ANR. Vs
Block-1T 515/2025 ISURENDER
ICHAUHAN
20, NewCommercial [CS [11.11.2025 [SUMAN SINGH24.09.2026[13.10.2026 F F = o 24.10.2026
ICourt COMM.) IAND ANR. Vs
Block-1T I516/2025 [SURENDER
ICHAUHAN
24 [VACANT COURT OHSOUTH o, NewCS/COMMER [CS/COM/3 45085 IM/S NLMK INDIAl45483 F k5791 F + Plaintiff (416284
IDISTRICT JUDGH ICourt ICIAL 82/2023 ISERVICE CENTER [Evidence
-05(COMMERCIAL COURT) Block-11 VS POSC
[POGGENAMP
[ELECTRICAL
ISTEEL
ko,  NewCS/COMMER [CS/COM/5 (45196 JAKMY BUILDCONY5560 F k5622 F + [Final 6276
ICourt ICIAL lha/2023 [P. LTD. VS SMQ |Argument
Block-IT IENTERPRISES P| s
[LTD.
ko, New|CS/COMMER [CS/COMM W5712 IENERGIZERS  IT}45918 F F - F [Misc. 6282
ICourt ICIAL 99/2025 ISERVICES VS PVR| rgument
[Block-IT [NOX LTD.
ko, NewCS/COMMER [CS/COMM 45237 IM/S GOLDENK6051 F F F F IDefendan (46279
ICourt ICIAL 612/2023 IFOODS PRODUCTS|
[Block-IT [VS. RAVI KANT| [Evidence
IAWASTHI
ko, NewCS/COMMER [CS/COMM l5772 IMOOL CHAND VSj45940 + + 6247 + IDefendan {46294
ICourt ICIAL 217/2025 IAIIMS NEW DELHI t
[Block-1T [Evidence
24 |[SH. AJAY PANDEY,SOUTH Ko,  New/CS/COMMER [CS/COM/3 45085 IM/S NLMK INDIAl45483 F 15791 H + Plaintiff 46284
A [DISTRICT ICourt ICIAL 82/2023 [SERVICE CENTER| [Evidence
WUDGE(COMMERCIAL Block-IT VS POSCO|
ICOURT) IPOGGENAMP
IELECTRICAL
ISTEEL




DISTRICT COURT CASETYPE CASENO. DATE OFPE NER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM REGISTRA VS RESPONDENT
ko, NewCS/COMMER [CS/COM/5 {45196 JAKMY BUILDCONl5560 F 5622 - F inal 16276
ICourt ICIAL Ka/2023 IP. LTD. VS SMQ rgument|
[Block-1T [ENTERPRISES P Is
ILTD.
lio, NewCS/COMMER [CS/COMM 45712 TENERGIZERS  IT}45918 F [ [ Misc.  [46282
ICourt ICIAL 99/2025 ISERVICES VS PVR| |Argument
Block-1T INOX LTD. s
ko,  New/CS/COMMER [CS/COMM 5237 M/S GOLDEN}6051 F F F + Defendan 46279
ICourt ICIAL 612/2023 [FOODS PRODUCTS| It
Block-IT IVS. RAVI KANT| [Evidence
IAWASTHI
ko, NewCS/COMMER [CS/COMM 5772 IMOOL CHAND VSi45940 F F 6247 F IDefendan {46294
ICourt ICIAL 217/2025 IAIIMS NEW DELHI It
[Block-IT [Evidence
25 [MS RAVINDER BEDI,@OUTH- 18 BLOCK 1[CS COMM l22/2022  [10.12.2021 [YASH JAIN VS. M/S05.09-.202 [19.09.2026 INIL INIL 131.10.2026 [NIL
IDISTRICT [EAST ICOUNTRY LINE6
JUDGE(COMMERCIAL ILOGISTICS PVT]
ICOURT) ILTD.
ICS COMM 313/2026 [23.04.2026 VELOCITY 14.09.2026 [21.09.2026 INIL INIL 17.10.2026 |NIL
ISOFTWARE

ISOLUTION LTD. VS|
INR ‘WARDROB|

[FUSS PVT LTD.

ICSCOMM __ [465/2026 [01.06.2026 [LALIT GUPTA VSJ19.09.2026 [14.10.2026 INIL INTL. b7.11.2026 |NIL
IGODREJ FINANCE|
ILTD.

[CS COMM 218/2026 [25.03.2026 [PATANJALI FODDS[29.09.202616.10.2026 INIL INIL I27.10.2026 [NIL

ILTD. VS. ANI[
IKUMAR JAIN AND|
IORS

[CS COMM B47/2023 [19.09.2023 MOHITA GUPTA[10.09.2026 [16.10.2026 INIL INIL 2.11.2026 [NIL
[VS. KANIKA ARORA|

26 [SH. LALIT KUMAR ISOUTH- 4 ICS/COMM/55/CS/COMM [06.07.2026 BERGER ~ PAINTSVS Al MATA DI07.09.2026[Within  15/19.09.2026 | _ |
ILD. DJ COMM-02, DJ-COMM-[EAST l2/2026 552/2026 INDIA IAGENCIES ays
2, SAKET COURTS, NEW,|
IDELHI.
ICS/COMM/5 |CS/COMM [06.06.2026 [MIDAS GARMENTS [VS [URMILA SINGH 108.09.2026|Within  1519.09.2026 | (-
3/2026 503/2026 Idays
ICS/COMM/3 |CS/COMM [27.04.2026 [STATE BANK ORVS ILAXMI CHANDJ10.09..202 [Within 1505.10.2026 | l_

[29/2026 329/2026 INDIA MEENA 6 [days




DISTRICT COURT . DATE OFPE NER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM REGISTRA VS RESPONDENT
ICS/COMM/5 |ICS/COMM [10.07.2026 [SACH SERVICES S IABRASIVES INDIA [11.09.2026 [Within 1501.10.2026 | .
185/2026 585/2026 [days
ICS/COMM/4 |CS/COMM [21.05.2026 [REGENCY CYCLESVS IS T ENTERPRISES [15.09.2026 [Within  1526.09.2026 | |
[22/2026 422/2026 IPVT. LTD. days
ICS/COMM/6 |CS/COMM [27.07.2026 |ORBIT ~ TECHSOLVS ICSC Ej18.09.2026 [Within  1516.10.2026 | |
l21/2026 621/2026 [[INDIA IGOVERNANCE idays
ICS/COMM/9 |ICS/COMM [01.10.2022 [MANI KANT|VS YOTSANA SANJAY[21.09.2026 [Within  1503.11.2026 | L
94/2022 994/2022 IAGGARWAL IAGARWAL days
ICS/COMM/2 |CS/COMM [16.04.2026 [M/S ~ SAFEDECORVS [KMK TRADE LINKS [21.09.2026 [Within  1506.10.2026 | L
184/2026 284/2026 IPVT. LTD. days
ICS/COMM/57/CS/COMM (08.07.2026 M/S KAMDHENUVS ISGK PROJECTS 23.09.2026[Within  1507.10.2026 | _ -
/2026 573/2026 ICEMENT ays
ICS/COMM/3 |CS/COMM [08.05.2026 [BANK OF ISHIVRAM GAWALE [24.09.2026[Within  1513.10.2026 | |
183/2026 383/2026 IMAHARASTHRA Idays
ICS/COMM/4 |CS/COMM [01.06.2026 [BANK OF INDIA VS IABUL UFAR4.09.2026[Within  15010.10.2026 | .
167/2026 467/2026 IARCHADUL [days
ICS/COMM/51/CS/COMM [10.06.2025 [THE NEW INDIAVS IM/SNTC SUPPLY  [26.09.2026[Within  1513.10.2026 | .
/2025 510/2025 IASSURANCE [days
27 IDR. RAKESH KUMAR,SOUTH- NIL
[IDISTRICT [EAST
WUDGE(COMMERCIAL
ICOURT)
28 MS. ANU GROVER BALIGA |SOUTH- NIL
[EAST
29 [MS. NEELAM SINGH ISOUTH- INIL
[EAST
I30[]MS. NEERA BHARIHOKE,SOUTH- 23 ICOMMERCIA[CS(COMM. f15.11.2022 JANJALI DAPHTARY|02.09.2026WITHIN 15 DAYS |4 WEEKS [BEFORE [NIL INIL INIL
IDISTRICT I[EAST |L. CASE 1122/2022| land ANR. Vs M/S| ILD. LOCAL
WUDGE(COMMERCIAL IAPEX BUILTTECH] ICOMMISS]|
ICOURT) land ORS. JONER
ICOMMERCIA [CS(COMM. [25.05.2026 [M/S TANYAl02.09.2026(WITHIN 15 DAYS 4 WEEKS [BEFORE [NIL NIL NIL
|L CASE 432/2026 [ENTERPRISES  V: ILD. LOCAL
M/S GANNON| ICOMMISSI
IDUNKERLEY AND| JONER
ICO. LTD




DISTRICT COURT CASETYPE CASENO. DATE OFPE NER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM REGISTRA VS RESPONDENT
ICOMMERCIA CS(COMM. [14.12.2021 [VLCC  PERSONAL30.05.2024WITHIN 15 DAYS |4 WEEKS [06.10.2026 [NIL INIL 18.11.2026,
IL CASE 24/2022 ICARE LIMITED Vs& 07.10.202 [19.11.2026
TRAVELSTACK 03.09.2026 6 and| IDE and|
[TECH LIMITED 9.10.2026 1.12.2026
IPE [Final
|Arguments
ICOMMERCIA |CS(COMM. [19.11.2025 [UTKAL BOARD|09.09.2026(WITHIN 15 DAYS |4 WEEKS [23.10.2026 [NIL INIL 02.12.2026
IL CASE 929/2025 IAND PAPER MILLS| b
ILIMITED Vs M/S R| [27.10.2026 3.12.2026
ID. Construction AND| nd IDE an
[ORS. I28.10.2026 [15.12.2026
IPE ffinal
larguments
ICOMMERCIA [CS(COMM. [27.09.2025 [SHANAN EXPORT[10.09.2026 WITHIN 15 DAYS |4 WEEKS [27.10.2026,NIL INIL 02.12.2026
IL. CASE 801/2025 Vs LOCOFAST| I28.10.2026 A
IONLINE SERVICES| land 3.12.2026
[PVT. LTD I20.10.2026 IDE and|
IPE [17.12.2026
ffinal
larguments
ICOMMERCIACS(COMM. [15.12.2025 [Vikram ‘Wasandil11.09.2026 [WITHIN 15 DAYS |4 WEEKS [16.10.2026,|NIL INIL 20.11.2026,|
IL CASE Proprietor of Sag: 23.10.2026 [27.11.2026
l1031/2025 [Papers Vs BPT INDIA| IPE IDE and|
IPRIVATE LIMITED 02.12.2026
ffinal
larguments
ICOMMERCIA [CS(COMM. [30.05.2026 [SHRI VIJAY RAUT[16.09.2026 WITHIN 15 DAYS |4 WEEKS [23.10.2026 [NIL INIL INIL
IL CASE 456/2026 IPROP. OF M/S FIRE| IPE
ISYSTEM INDIA Vs
ISANGAM TIWARI|
IPROP. OF AXI§
IFIRE SERVICES
31 |SH. TARUN SAHRAWAT,SOUTH- NIL
[IDISTRICT I[EAST
WUDGE(COMMERCIAL
ICOURT)
32[SH. RAVINDER SINGH/ MSSOUTH-  _39 [CS(COMM) [/34/25  J12.09.2025 PYOTI VS. JAGDISHYES INO INO INO INO INO INO
[VEENA RANI, DISTRICTIEAST [PRASADSHARMA
WUDGE(COMMERCIAL
ICOURT)
139 ICS(COMM) [898/2025 [07.11.2025 [ANKUR DABAS VS|YES INO INO INO INO INO INO
IDDA & ORS
[CS(CCOMM) [644/25  [05.08.2025 M/S INTERGLOBEJYES [NO [NO [NO [NO [NO [NO
[SPIRITZ INDIA|
IPVT. LTD. VS. M/S§
INEW SHOP|
ICSTORE
INEWTWORK PVT|
ILTD.
ICS(COMM) [58/2026 [21.01.2026 |G3 IMAGING|YES NO NO INO INO [NO [NO
[HEALTH SERVICES|
IP. LTD. VS|
ISURINDER SINGH
ICS(COMM) [797/2025 [27.09.2025 [PUNTA INDIA PVT|YES INO INO INO INO INO INO
ILTD. VS|
BRIGHTEX
[ENTERPRISES PVT|
[LTD.
ICS(COMM) [39/2026 [15.01.2026 M/S KAMDHENU|YES INO INO INO INO INO INO
ICEMENT G @
IKAMDHENU
ICEMENT VS. PD|
[YADAV
33[SH. DEVENDER KUMARJEAST INIL
[IDISTRICT JUDGH
I((COMMERCIAL COURT)
134MS. RUBY ALKA GUPTA,[EAST NIL
IDISTRICT JUDGH
I((COMMERCIAL COURT)




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAMEDATE OF CASE MANAGEMENT HEARING

L ROOM REGISTRA VS RESPONDENT
135 [SH. GORAKH NATH|NORTH- INIL
IPANDEY, DISTRICT JUDGEEAST
I((COMMERCIAL)-01
136 |[SH. PRITAM SINGH,SHAHDARA[301, New/CS(COMMER [CS 26.07.2026 [Swagat Fashion Co02.09.2026[Not Filed Not Filed [Not Filed [NO INO [For P.E. -
IDISTRICT JUDGE| ICourt ICIAL) COMM) s. Goel Hosiery 6.10.2026
I((COMMERCIAL COURT) [Building u61/25 [For D.E. |
13.10.2026
[F/A17.10.2
26
01, New[CS(COMMER [CS [05.08.2026 [Fakhre  Alam _ Vs)02.09.2026|Not Filed INot Filed [Not Filed [NO INO [For PE 5th|
ICourt ICIAL) COMM) ISubhash Gautam ctober,
[Building 82/25 [2026. DE
12th
[October,
[2026.  F?|
|A16.10.202
1301, New/CS(COMMER [CS 16.03.2026 [M/S  BRIJBIHARI07.09.2026[Not Filed INot Filed [Not Filed [NO INO IPE
ICourt ICIAL) COMM) ICONCAST LIMITED| 5.10.2026
Building l146/26 Vs. M/S NAVAYUGA| . DE
[ENGINEERING CO| 08.10.2026
LTD X F/A|
20.10.2026
1301, NewlCS(COMMER [CS 13.03.2026 [Elpron Exchangei07.09.2026[Not Filed INot Filed [Not Filed [NO INO [For P.E. -
ICourt ICIAL) COMM) [Water Engg Pvt Lt [24.10.2026
Building 138/26 [Vs. Sh Avinash land
130.10.2026
| For D.E. -
[05.11.2026.
r Final
A
1301, NewlCS(COMMER [CS 02.04.2026 [Earthling Vs)08.09.2026[Not Filed INot Filed [Not Filed [NO INO [For P.E.
ICourt ICIAL) COMM) Malhotra Bakery| [07.10.2026
Building 176/26 IStore | For D.E. -
[15.10.2026.
ir Final
[Arguments,
[on
as!
01, NewCS(COMMER [CS 06.10.2025 [Elpron Exchange16.09.2026 [Not Filed Not Filed |Not Filed [NO INO Egr PE|
ICourt ICIAL) COMM) [Water Engg Pvt Ltd| [12.10.2026.
[Building 585/25 [Vs. Sh Abdul Wahid [For DE|
[17.10.2026.
[Final
[Arguments
[03.11.2026.
301, New/CS(COMMER [CS INIKUNJ 22.09.206 [Not Filed INot Filed [Not Filed [NO INO IPE
ICourt ICIAL) COMM) MAHESHWARI Vs [13.10.2026.
Building h65/24 DEWON ELECTRIQ IDE
[PVT LTD| 20.10.2026
[THROUGH ITS| [Final
IDIRECTOR DIPESH| |Arguments
[SHARMA 3.11.2026
I37|SH. VIPIN KUMAR RAI/SHAHDARAROOM NOICOMMERCIAICS COMM09-06-2026]SUSHIL KUMARY 6281 INOT FILED INOT INOT INO- INO IPE/25—11-
[IDISTRICT JUDGE, [208 IL 314/2026 IKESARWANI V| [FILED [FILED 2026
ICOMMERCIAL COURT/MS, [HART SINGH
[IKIRAN BANSAL, DISTRICT]
WUDGE, (COMMERCIAL/
ICOURT)
[ROOM NOICOMMERCIACS COMM19-02-2026EHRI RAJEEVl46287 INOT FILED INOT INOT INO- INO [PE/08-10-
208 IL [103/2026 WAGGA Vs SHRI| [FILED [FILED 2026
[PTYUSH KUMAR]
1G
[ROOM NO|ICOMMERCIAICS COMM|04-07-2026/]STATE BANK OF46290 INOT FILED INOT INOT INO- INO [PE/02-11-
208 IL 27/2026 [NDIA VS KRISH] [FILED [FILED 2026
[SHARMA




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAMEDATE OF CASE MANAGEMENT HEARING

L ROOM REGISTRA VS RESPONDENT
138 SH.RAMESH KUMAR,SHAHDARAR03, New/CS(COMMER [CS(COMM)|07.07.2026 [NEXT GEN|01.09.2026 [Not Filed INO INot Filed [NO INO
IDISTRICT JUDGE), ICourt ICIAL) 1334/2026 [EXPORTER &
ICOMMERCIAL COURT/SH, [Building IMANUFACTURER
ISANJAY SHARMA-II,| VS MADURA|
IDISTRICT JUDGE, ICORPORATION
ICOMMERCIAL COURT
1303, NewCS(COMMER [CS(COMM)|12.05.2026 JAI DURGEY|26.09.2026Not Filed INO INot Filed [NO INO
[Court ICIAL) [256/2026 WEARS LLP V§
Building IMISHU
[ENTERPRISES &
IORS
1303, NewCS(COMMER [CS(COMM)[13.04.2026 [MAHESH CHANDJ30.09.2026[Not Filed INO INot Filed [NO [NO
(Court ICIAL) [210/2026 VS FAMILY|
Building [HEALTH CARE|
[HOSPITAL PVT LTD|
39[SH. PAWAN KUMAR MATTOSHAHDARA|C.No 304 |COMMERCIAMISC IGAURAV  [03-09-2026 [NOT INOT FILED INOT INOT INOT FILEDP.E. 30
IDJ (COMM-04) IL IDJ/816/20 [KRISHAN [FILED [FILED [FILED [11-2026
o4 IGOSWAMI
S
[BANKEY
IBIHARI
IMUSIC
ICOMMERCIA|CS(COMM)[BIOCON  [10-09-2026 INOT INOT FILED INOT INOT INOT FILEDP.E. 19
IL 141/2026 [ELECTRIC IFILED [FILED [FILED 1-2027
IPVT  LTD
VS
IPRADEEP
IKUMAR
ISINGH
ICOMMERCIA |[CS(COMM) [ABHISHEK [11-09-2026 INOT INOT FILED INOT INOT INOT FILED|P.E. 21
IL 714/2025 PJAIN VS| FILED FILED  [FILED 1-2027
IMANT
ISETH
ICOMMERCIA [CS(COMM)[GAURAV  [18-09-2026 oT [NOT FILED INOT INOT INOT FILED[P.E. 07
IL. 117/2024 |[KRISHNA IFILED [FILED [FILED 1-2027
IGOSWAMI
S M/S
IBANKEY
IBIHARI
[MUSIC
ICOMMERCIA[CS(COMM)[M/S  V  J[23-09-2026 [NOT INOT FILED INOT INOT INOT FILED[P.E. 06
IL 10/2026 |CRANES IFILED [FILED [FILED 1-2027
IPVT. LTD,
Vs M/S
ICHATTERJ
IEE
I[ENGINEER|
e pyr
Wo|SH. DEVENDER KUMARNORTH- ko6 (Civil [326/23 28-04-2023]M/S COOL HUB|
WANGALA, DISTRICT JUDGE,WEST ILOGISTICS Vs M/§
ICOMMERCIAL COURT [TCI EXPRESS|
[LIMITED
129/25 5707 ILLETT
ICOMMUNICATION
IS Vs A1 SOLUTIONS
818/22 27-10-2022 [KAIZEN INDIA (A
IPARTNERSHIP
[FIRM) A%
ISARVATMA IMPEX]
[PVT LTD
212/24 04-04-2024[Rajesh  Goyal Vs
Babita Sharma and|
|Anr.
1397/23 19-05-2023 [M/S TRANE
[TECHNOLOGIES
INDIA PVT LTD Vs
M/S VARINDRA
IREFRIGERATION
808/22 15-10-2022 [M/S SINGLA|
[POLYMERS Vs M/S|
[SHREE POLY|
IPLAST




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM REGISTRA VS RESPONDENT
87/24 05-11-2024 [WONDER  READ
MIX CONCRETE|
IPVT LTD Vs VIVEK|
ICONTRACTS  PVT|
ILTD AND ORS

296/22 02-05-2022[SAMBAL JAIN AND|
IORS. Vs PRAVEEN]|
IGUPTA AND ORS.

203/24 09-05-2024[Ambay Trading Co|
[Vs New Beauty Shoe|
ICenter

514/25 12-07-2025 [Aanchal Bathla Prop|
Technomics  Indi:
[Through POA Jati
Bathla Vs Sourabh|
Pain Prop Shree Ra
[Telecom

148/23 24-02-2023[M/S AAKAR PIPING
ISOLUTIONS  PVT|
ILTD. Vs SH|
ISANJEEV SHARMA

140/22 02-03-2022]MS JAGDAMBA|
[ENTERPRISES  V:

MS GRANARY)|
WHOLESALE PVT|
ILTD

65/24 l02-02-2024/Gupta Timber]
[Trader Private|
Limited Vs Sachi
IGarg

l3/26 17-01-2026 [Upgrid Solutions|
Private Limited V|

ISANTOSH, Sole|
[Proprietor of Durgal
ICharging Point
l41 [SH. MANISH GUPTA NORTH- 205 (Civil ICS 26-09-2025|Dr Sarith: [25-11-2026
IDISTRICT JUDGE,|WEST COMM) IShamsunder
ICOMMERCIAL 681/2025 Vs  State Bank off
ICOURT,.SH.VINOD YADAV | [[ndia Cards Payment]
IDISTRICT JUDGE,| IServices Throug]
I((COMMERCIAL COURT) IChairman
ICS(COMM) 03-06-2025[PRASHANT 4-01-2027|
k41/2025 ILAHOTI VS YASH|
JAGGARWAL
ICS(COMM) [08-04-2026[ELECTRO PLAST] 131-10-2026
[266/2026 JAND CHEMICAL
[INDUSTRIES \E|
[HIMGANGA
[POLYMERS INDIA|
IPVT LTD
ICS(COMM) [12-11-2025 [ZAHOOR HUSSAIN| 25-01-2027|
[791/2025 IBHATT TRADING
VS KAMAL
[TRADING CO.
ICS(COMM) 18-04-2024 [SHIV NARESH] [28-10-2026
[225/2024 PORTS PVT LTD|
[VS YES BANK LTD.
ICS(COMM) [13-08-2019 [MAHESH KUMAR| [20-11-026
[233/2019 IGOYAL VS M/
IBALAJIT

ISOLUTIONS




DISTRICT COURT CASE E CASENO. DATE OFPE NER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM REGISTRA VS RESPONDENT
ICS 08-01-2020[BALAJI [20-11-026
COMM) ISOLUTIONS Vs
l2/2020 IMAHESH KUMAR)
IGOYAL
ICS 07-06-2024MACHA [28-11-2026
COMM) ICONSUMER
1383/2024 IPRODUCTS PVT]
ILTD Vs CHATJ|
ISUTTA BAR|
[TRADING PVT LTD
kW2 |SH. JAGDISH KUMAR,/NORTH NIL
IDISTRICT JUDGE,
ICOMMERCIAL COURT
U3 |[VACANT/SH. SHAILENDERNORTH NIL
[MALIK, DISTRICT]
WUDGE(COMMERCIAL
ICOURT)
44 [SH. RAJ KUMAR, DISTRICTSOUTH 1603 ICOMMERCIA [CS(COMM)|01-07-2025 [VINOD TIWARI Vs18.08.2025 [02.09.2026 102.09.2026/02.09.2026/17.08.2026 [17.08.202
WUDGE (COMMERCIALWEST IL SUIT 1326/2025 [VEENA JAIN 16
ICOURT-01
1603 ICOMMERCIA [CS(COMM) [23-01-2025 |CRM POLYMERS Vs[15.07.2025 [02.08.2025 2.08.2025[02.08.202529.08.2026 [29.08.20
IL SUIT ko/2025 IYFC PROJECTS| 6
IPRIVATE LIMITED
03 ICOMMERCIA [CS(COMM)|27-11-2025 [[CICI BANK LTD Vs{11.04.2026 [06.05.2026 106.05.2026/06.05.2026[31.08.2026 [31.08.202
IL SUIT 653/2025 IM/S AGNIV| 6
[HOSPITALITY
ISERVICES LLP
1603 ICOMMERCIA [CS(COMM)25-02-2025 [[DBI BANK|21.04.2026 [20.07.2026 [20.07.2026/20.07.2026[17.09.2026 (17.09.202
IL SUIT 3/2025 ILIMITED Vs M/ 6
[SHREE SHYAM|
IGARMENTS
45 [SH. VINOD YADAV,SOUTH 1613 Commercial [CS 28-05-2019 [M/S SAPIENT|19-09-2026[SHALL REMAIN].. I
[DISTRICT JUDGE,WEST [Suit COMM)/1 ILABORATORIES P| ISTAYED FOR|
ICOMMERCIAL COURT/SH,| 130/2019 ILTD VS INDIANA| [THREE MONTHS|
[BALWANT RAI BANSAL, [OPTHALMICS [FROM 19-09-2026
IDISTRICT JDUGE,
ICOMMERCIAL COURT-02
13 ICommercial |CS 02-09-2025[BANK OF BARODA[17-09-2026|PE — 02-11-2026 TO}.. O
ISuit COMM)/4 VS ASHISH SONI 5-11-2026
[72/2025 [DE — 28-11-2026
[FA — 01-12-2026
146 |[SH. GAUTAM MANAN,SOUTH 14 ICOMMERCIA [CS(COMM)[16.02.2025 JOGO 01.09.2026 [ PE - 29.10.2026 INIL INIL INIL NIL NIL
IDISTRICT JUDGE,WEST IL SUIT 551/2025 TECHNOLOGIES
ICOMMERCIAL COURT-03 [VS. DWARKA|
[SHUTTLERS
1614 [COMMERCIA [COUNTER [05.01.2026 [DWARKA 01.09.2026 | PE - 29.10.2026 INIL INIL INIL INIL INIL
IL SUIT ICLAIM ISHUTTLERS VS|
/2026 OGO
[TECHNOLOGIES
1614 ICOMMERCIA [CS(COMM)[07.07.2026 [MATRIX 07.09.2026 [PE- 17.10.2026 INIL INIL INIL INIL INIL
IL SUIT h27/2026 [POLYTECH VS|
IDELTON CABLES
14 ICOMMERCIA [CS(COMM)|09.07.2026 [VINOD TIWARI VS07.09.2026[PE-09.10.2026 DE-NIL INIL INIL INIL INIL
IL SUIT k40/2026 IGLITZ LOUNGE 12.10.2026
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ROOM REGISTRA VS RESPONDENT
1614 ICOMMERCIA [CS(COMM) [15-04-2026 [CURIE AND|08.09.2026[PE-05.10.2026  DE-NIL INIL INIL INIL INIL
IL SUIT [223/2026 IBROWN VS. TAR( 12.10.2026
IPROJECT

1614 ICOMMERCIA [CS(COMM) (07.07.2026 [MANISH POPLI VSJ08.09.2026[PE-02.11.2026 DE-NIL INIL INIL INIL INIL
IL SUIT K26/2026 ISHIVAY LOGISTICS 6.11.2026

14 ICOMMERCIA[CS(COMM) [27.03.2026 [UNION BANK OH10.09.2026 [PE- 05.10.2026 DE-NIL INIL INIL INIL INIL
IL SUIT [169/2026 INDIA VS. PREET] [15.10.2026
[YADAV

14 ICOMMERCIACS(COMM)[12.02.2025 [RAMJI LAL  VS{14.09.2026 [PE- 15.10.2026 INIL INIL INIL INIL INIL
IL SUIT [75/2025 GHAMANDI LAL

47 [SH. AJAY GULATI-I,SOUTH 509 ICS (Comm) [32/2026 [22.01.2026 [Tvishi Servicej07.09.2026[PE-05.10.2026, ithin 4]
IDISTRICT JUDGE,|WEST Private Limited V: [17.10.2026 eeks
ICOMMERCIAL COURT-04 Piccadily Hotels|
[Private Limited

509 ICS (Comm) [579/2025 [30.10.2025 [MS Sankalp Finsedo8.09.2026[PE-13.10.2026 ithin 4]
[Pvt Ltd Vs ANAND) eeks
IPRAKASH

509 ICS (Comm) [258/2026 [30.04.2026 SHAKUNTALA 09.09.2026[PE-15.10.2026 ithin 4]
IDEVI PROPERITOR| eeks
IOF SHAGUN|
[FURNITURE
[THROUGH ITS
IAUTHORISED

IGNATORY Ve

[DANAZANT KIMIAD
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